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(a) whether as reported in the ¥ A & -

“Times of India' of the 16th November,
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Obscene Writings

*586. Shri J. B. 8. Bist: Will the
Minister of Homg Affairs be pleased
io state:

(8) whether Government propose to
amend the law relating to obsoene
writings;

(b) if so, the precise nature of the
changes contemplated and their impli-
sations, and

(¢) whether the proposed changes
would provide for the imposition of a
bap on the publications which publish
material relating to incestuous relationg
or other offensive sexy material likely
‘S0 pervert the youth?®
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The Deputy Minister in the Mimds-
iry of Home Affairs (Shri L, N.
Mishra): (a) Yes, Sir.

(b) and (c). Government have
under consideration certain proposals
for amending the existing provisions
of law relating to obscenity. These
are yet to be finalised.

Oochin Refinery

*588. Shri Warlor:
Shrimatl Renu Chakravartty:
8hri H, N. Makerjee:
Shr} Indrajii Gupta:
Shri Vasudevan Nair:
Shri Dajl:

Will the Minister of Petrol®um aad
Chemieals be pleased to state:

(a) whether it is a fact that plans
to expand the capacity of the 2}
milllon ton Cochin Reflnery to 3}
‘'million tons have been stalled ba-
cause of the reported reluctance of
the Union Government to sanction It;
wnd

(b} if so, the reasong therefor?

The Ministey of Petroleum and
Chemicals (Shri Humayun Kabir): (a)
No, Sir,

(b} Does not arise.

Admisvion to the Technical and
Medical Colleges

*589. Shri Yashpal Singh: Will the
Minister of Education be pleased %o
state:

(a) whether it jg a fact that there
are great irregularities in making
admissions to the Technical and
Medical Colleges in the country; and

(b) it so, the steps taken by Gov-
ernment to see that only deserving

didat, are dmitted to these
colleges on the basis of merit?

The Minister of Education (Shri M.
C. Chagla): (a) and (b). The colleges
have been advised to make admissions
on merit alone.

No great irregularities, as such,
have come to the notice of the Gov-
ernment






